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ASSAM ACT NO. XIII'OF 1994

(Received the gssent of the Goyérnor on 22nd April, 1994)

THE ASSAM MINIS ER °, MINISTERS' OF STATE
AND DEPUTY MINISTERS’® SALARIES ANDA
A' LOWANCES (AMENDMENT) ACT, 1994

AN

ACT

further to amend (he Assam  Ministers’, Ministers’ of
State and Deputy Ministers® Salarjes and  Allswarces Act, 1958
{ Assamm Act, XV of 1958 )

Preamble. Whereas it iy expedient fu ther te amend the Assam
Minis'ers’, Ministers' of State and Deputy Ministers® Salaries
snd Allowinces Act, 1953 (Assam Aet, XV of 1958), here-

inafier calied the principal Act, im the manser hereinaltey
sppearing ;

It is bereby enacted in the Forty-fifth Year of the
Republic of India, »s follows :— : i

ko tm; 1.(1) This Act méy’ be called the "Auam‘Ministeu’.
“and G5 Minigters’ ot Stace and Depaty Minfsiers’ Salaries
mencement. Allowances ( Amendment ) Acty; 1994,

(2) It shall, be decemed  to have ceme into force on the -

niath day of December, 1992,

2. In the princ'pal ‘Act, in Section 2, . sfter clavse (c)
;‘;“;i‘;;‘igf‘;‘ehe following new elnuse shall pe inserted as clawse \(d),’

of Assam namely ;. .
Act. XV of i :
1958.

“(d) te each Deputy Minisier a Salary of two thousand
twe humdred and ﬁfty_ruPp:s".

M. K. DEKA,
Joint Secy. to the Govt. of Assam,

Legislative Department. _
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